NATIONAL COMPANY LAW TRIBUNAL 7
DIVISION BENCH l
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 1030 AMON o |. o0& - =19

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI. ANIL KUMAR B, MEMBER (TECHNICAL)
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IBA/119/2019 11
ORDER

Both the sides are present. Representative for the Operational
Creditor submitted that the Corporate Debtor has already made the
payment of the claim, which is full and final settlement. In view of the
submissions of the representative for the Operational Creditor, the

Petition stands disposed of.
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